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biggest headaches. If we want to have a
national pregramme; what shall we do with
the reelity of 14 or 15 differcnt languges 7
That is one of the answers we have to find
out. Tt is quite clear that we are not only
relying on a satellite experiment. The
pregramme of having television network on
the basis of terrestiial cables 158 proceeding.
Therefore. 1his will be a hybrid  systen. For
certain national programmes nnd for rural
and remote areas, the sateilite will be used
if it becomes successful, For all the other
normul television, there will be regional
television stations which presumably will be
using 1egional languages and will broadcast
their programmes Interruptions!. As
regards the second gquestion, about educational
programmes, I saud thal a centie would be
set up, The NCERT wil' set up a training
centre and a curriculam development centre
and they will be in constant touzh with the
States, get all their svilabus and curriculam
and see to what extent it is possible to
uchieve indentity and uniformity, so that 1t
will be useful for all persons.

WRITTEN ANSWERS TO QUESTIONS

Collaboration by Foreign Fims with Indian
Fims in Union Territors of Deibi

*1715, SHR1 M. L. SONDHI will
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS bc pleased to state :

(a) the names of foreign fims with
their nationality, which have been allowed to
enter into collaboration arrangements in the
Union Territory of Delhi and the names of
the Indian collaborators ;

(b) whether there have been cases where
collaboration  arraigements  were  sought
elsewhere in India and were later tiansferred
to the Union Territory of Delhi ; and

(c) whether any of these fims have been
found guilty of foreign exchanee regulations
or of the Company law regulaticns and, if
50, the details there of ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A,
AHMED) : (a) and ib,. List or forcign
collaboration  agreements, approved by
Governmeni fiom tline to time, showing the
names of lodlap parties, oames of fureign
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collaborators and items of manufacture are
published in the Directorate of Commercial
Publicity, Ministry of foreign Trade monthly
publication “The Journul of Industry and
Trude®, copies of which are available in the
Lihrary of the House. Information in respect
of collaboration agreements approved by
Government is not, however, kept State wise,
because such agreements are approved from
point of view of importunce of particular
industries and rot en  account of the
units in such industries,

(c) Information is being collected and
will be placed on the Table of the House.

Appeal for more Funds by Indlan Delegate
at General Session of U. N. I, D. O.

*1716. SHRI N. R, LASKAR :
SHRI MAYAVAN :
SHRI DHANDAPANTI :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleascd to
state :

(a) whether it is a fact that India had
made an appeal for more funds for the
operations of the U. N. Industrial Develop-
ment Orgunisation (U. N. 1. D. 0.) ;

ib} if so, whether the appeal was made
by our delegatec at the General Session of
the UUN. I, D. O, ;

(c! if so, the other proposals put forward
by the delegate in the Conference ; and

idj how far they have been secepted and
approved ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A,
AHMED) : (a) and (b} Yes, Sir, in his
statement during the geoeral debate, the
leader of the Indian delegation had stated
that it will be necessary for UNIDO to have
larger resources and greater independence to
evolve its own strelegy and lo take its own
degisions to promote indaostrialisation of the
developing countries,

(c) Some of the other important points
made by the Indian delegation are :

i) the pivotal role of UNIDO in the
Second Development Decade ;

(i1} the need for the promotion of the
transfer of technologies including
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'aose 10 use in some of the more
developed among the developing
countries, to the less developed
amoong them ;

(iii) importance of relating of the
UNIDO's Training Programmes to
the specific needs of the developing
countries ;

(iv) greater attention to adaptive
industrial research and development
of consultancy services to enable
developing countries to adapt im-
ported technologies to suit their
local conditions ; and

(v} promotion of industrial cooperation
among developing countries.

(d) The Indian Delegation’s suggestions

were well received at the Session.

Election Petitions pending in High
Courts/Supreme Court

*1717. SHRI SHRI CHAND GOYAL :
Will the Minister of LAW AND SOCIAL
WELFARE be pleased to state :

(a) the number of Election Petitions
arising out of the 1967 General Elections,
still pendind in the Supreme Court ;

(b) whether some Petitions are
pending in the High Courts ; and

(c) the number of Election Petitions
pending in the High Courts, arising out of
the mid-term elections and also of those
pending in the Supreme Court 7

THE MINISTER OF LAW AND
SOCIAL WELFARE (SHRI GOVINDA
MENON) : (a) 12 appeals (2 relating to the
House of the People and 10 relating to the
Legislative Assemblies).

(b) 3election petitions (all relating to
Legislative Assemblies),

(c) Jv election petitions are pending
before the various High Courts snd 14
appeals are pending before the Supreme
Court.
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M/s. Standard Drum and Barrel
Manpufaciuring Co,

*1719 SHRI GEORGE FERNANDES :
Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased to
refer to the reply given to Unstarred
Question No, 6292 on the 14th April, 1970
regarding M/s., Standard Drum acd Barrel
Mfg. Co. and state :

(a) whether the 18 gauge steel sheets
received by Mrs, Standard Drum and Barrel
Mfg. Co. from the stockists were against
their own quota certificates ;

(b) if s0, the details of the said quota
certificates and the sources from which the
same were received ;

(c) the names of the stockists from
whom they received 18 gauge steel sheets





